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SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): I have been
trying to catch your eye. You went into
hibernations. It was very shocking to see
that. Now you please allow.

You live in Delhi. Do not say—not
allowed’. You are living in Delhi, What is
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the law and order _oondition in Delhi? I
have given adjoumment motion, There is
a news today about bomb blast in Delhi.
It is in the papens.

MR. SPEAKER: This is under my con-
sideration.

SHRI SATYASADHAN CHAKRA-
BORTY: You ask the Government what
is the law and order condition in Delhi.

(Interruptions)
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SHRI SATYASADHAN CHAKRA-
BORTY: This is a serious matter. You
live in Delhi. Your life is also not secure.
What is happening? Bomb blasts! Gov-
ernment Should come forward....(Inter-
ruptions) This is a serious matter. You
co-operate at least, What is the condi-
tion? If in the capital it happens like this,
what will happen in the rest of the
country?

MR. SPEAKER: Professor, you are a

professor. If people of your class were to
behave like this. ...

SHRI SATYASADHAN CHAKRA-
BORTY: That is why to-day I behaved
very well. I was silently waiting and
when T found you to be very calm I
raised this,

MR. SPEAKER: We will take a!l the
subject: turn by tumn.
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(i) NEep FOR A TELEVISION STATIONAT
Kota.
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[MR. DEPUTY-SPEAKER in the Chair]

(ii)) DEMAND FOR PROVIDING MARKET
ABROAD FOR CASHEWNUTS FOR BENE-
FIT OF FARMERS OF KERALA,

PROF. P. J. KURIEN (Mavelikara):
Sir, the cashew industry in Kerala is
facing a serious crisis due to the accu-
mulation of stock and the resultant crash
in prices. Thousands of workers and their
families are facing starvation as cashew
factories are being closed down.

The sudden crisis has come about as
a result of the virtual withdrawal of the
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Soviet Union from the market. Last year,
the Soviet Umion purchased about 21,183
tonnes of cashew out of a total of 29,449
tonnes exported, The industry was hoping
to get repeat order from Soviet Union
this year also. But this has not happened.

The other importing countries such as
U.S.A., and other countries in Europe
have substantially dropped their import,
over a period of time. Moreover, vigorous
competition from other countries has yir-
tually purchased us out of the imterna-
tional market.

The above situation has caused a steep
fall in the price of processed as well as
raw cashew. In the international market,
the price of processed cashew has come
down to 180 cents from 260 cents per
pound. In Kerala, the floor price for
raw cashew had to be fixed at Rs, 4 a
kilogram which was Rs. 8 last year. The
cashew growers are very much distressed
over this development.

Therefore, in order to save the workers
and their families from starvation and to
save this foreign-exchamge-earnings in-
dustry from total ruin amd to save the
interest of the growers, I urge upon the
Prime Minister to prevail upon the So-
viet Union to come forward and resume
purchase of cashew without any further
delay.

(iii) ATTACK ON JOURNALISTS
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